FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s NEW BOMBAY PAPER MILLS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

New Bombay Paper Mills Private Limited

[N R

Date of incorporation of corporate
debtor

26/11/1998

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies, Mumbai

Corporate Identity No. / Limited
Liability  Identificaion No. of
corporate debtor

U21010MH1998PTC117231

Address of the registered office and
principal office (if any) of corporate
debtor

Survey No. 16/2, 17/0, 22/1, 32/3 Part 34 and
15/4, Village-Ajivali, Khopoli-Pen Road,
Taluka, Khalapur, Khopoli, Raigarh (MH),
Khopoli, Maharashtra, India. 410203

Insolvency commencement date in
respect of corporate debtor

02/04/2025

Estimated date of closure of

insolvency resolution process

29/09/2025

Name and registration number of the
insolvency professional acting as
interim resolution professional

Shashank Dinesh Posture
IBBI Reg no - IBBI/IPA-001/IP-P-
02921/2024-2025/14480

Address and e-mail of the Interim
Resolution Professional, as registered
with the Board

B-22 Virangula hsg soc, Plot no 52, Opp
Thakur college, Veer Sawarkar Nagar, Thane-
W- 400606 .

Email 1d -shashankposturel 23(@gmail.com

10.

Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

602, 6th floor, Central Plaza, 166, CST Road,
Kolivery Village, Vidya Nagari, Kalina,
Santacruz East, Mumbai, Maharashtra 400098
Email Id - cirp.newbombavi@resureentrpl.com

11.

Last date for submission of claims

16/04/2025

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

No classes identified as yet

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

No classes identified as yet

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

(a) Relevant Forms can be downloaded from
https://ibbi.gov.in//en/home/downloads
(b) No classes identified as vet




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the New Bombay Paper Mills
Private Limited on 02/04/2025 (Copy of the order made ready and received on 2/04/2025)

The creditors of New Bombay Paper Mills Private Limited, are hereby called upon to submit
their claims with proof on or before 16/04/2025 to the interim resolution professional at the
address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class in Form CA. -This para is not applicable
as no class of creditors has been identified yet.

Submussion of false or misleading proofs of claim shall attract penalties.

Date: 04.04.2025 In the CIRP of M/s New Bombay Paper Mills Private Limiteq
Place: Mumbai IBBI Reg no - IBBI/IPA-001/IP-P-02921/2024-2025/14480
AFA Certificate No: - AA1/14480/01/311225/107986

AFA issued by ICAI IiP is valid up to 31/12/2025




FINANCIAL EXPRESS

"

-
PUBLIC NOTICE

MNotice is hereby given that the name of the company
"Sajjan India Limited" & o
(cIN: us1aooMHigazeLcozoa7d) I S ren

has been changed to
“Cohizon Life Sciences Limited” = I
(CIN: US1900MH1983PLCO30874) '-':rﬁﬂh.lzqr]

w.e.f. 15.11.2024 vide Certificate of Incorporation pursuant
to change of name issued by the Ministry of Corporate
Affairs with the Registerad Office address remaining same,

For Cohizon Life Sciences Limited
Chrector

syl

Registered Office Address :
14th Floor, Tower A, Urmi Estate, 95, Ganpatrao Kadam Marg,
Lower Parel (\West), Mumbai, Maharashtra-400013, India
infoi@cohizon.com | +21 22 67300700 | www.cnh’rznn.:nmJ

Y,

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

In the matter of sub-fection |:EI} ol Section 13 of Limited |_iu|u:|i1l|r F‘.1r|r|4_-rh|‘|i|:| AP,
2008 and Rube 17 of the Limited Liability Partnership Rules, 2005
Inthe matter of the Limited Liability Partnership Act, 2008, Section 13{3)

AMD
In the matter of Axalea Farms LLP having its reglstered office at 4, Floor-9, Plet-195,
Arcadia Building, Yinavak KEumar Shah Marg, N € P & Narieman Point, Mumbai

L LE B, L TS

Motice is hereby given to the General Public that the LLP proposes to make a petition
to Registrar of Compandes, Mumbal under section 13 (3} of the Limited Liability
Partnership Act, 2008 seeking permission to change its Begisterad offtice from the
state of "Maharashira® to the state of "NCTof Delhi”, Aoy person whose inberest is
likely o be affected by the proposed change of the registered office of the LLP may
deliver or cause to be delivered or send by Registered post of his/her objections
supported by an affidavlt statng the mature of hisfher Interest and grounds af
apposition supported by an affidavit to the Registrar of Companies, Mumbal, within
21 tweanty ane} days from the date of publication af this notice with a copy to tha
petitionar LLP &t its registered office at the address mentioned above.

For and on behalf of Azalea Farms LLP

Sd/-

Mr, Rajendrakumar Jain
Designated Partner
(DM 025786490)

Petitioner

Registered Office:

4, Floor-9, Phat- 195, Arcadia Building, Vinayak Kumar Shah Marg,
M C P& Nariman Paint, BMu mbal-4 00071

Date; 04/04/2025

RUSHABH PRECISION BEARINGS LIMITED
CIM  L99288MH 1989PTCOR3092
Regd. Office : Vijay Industrial Gala No 214, 2nd floor, Chincholi Bunder,
Link Road, Malad West, Mumbai, Maharashtra, India, 400064
Emall ; compliance.rushabh@@gmall.com Phone (O} +81 9818148490

PUBLIC NOTICE

Notice is hareby given that pursuant 1o the provisions of the Resolution
Plan as approved by the Hon'ble NCLT, Mumbai Banch vida its Order dated
20fh Ochober, 2023 ("Plan Approval Order’} submitied by Real Mazon India
Limited {"Resolution Applicant’ | for the Company under section 31 of the
Insolvency.and Bamkruptcy Code, 2016 (“the Code”), the Board of DEectors
of Rushabh Precision Bearings Limited in its meeting held an Thursday,
(3rd April, 2025 has approved Monday, 14th April, 2025 as a record dafe
for the purpose of the capital restructuring of the Company as outlined in the
approved Resolution Plan of the Company
The information contained in this notice is available on the website of
the stock exchanges viz. BSE Limited al www.bseindia.com and the
Mational 3tock Exchange of India Limited al www nseindia.com,
For, Rushabh Precizsion Bearings Limited

zi- Praveen Chandola

Direcior - DIN : 05121942

Date; 03rd April, 2025
Place : Mumbai

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

In the matter of sub-section {3) of Section 13 of Limited Liability Partnership Act, 2008
amd Rule 17 of the Limited Liability Partnership Rules; 2009
i Ui matter ol the Limited L i:p|:||||1l|rF:|r|n-q_'r'.|"|:|:'| Ach, 2008, 5ection 13 |'-'.:I
A0
In the matter of Saffron Estates LLP having its registered office at 4, Floor-9, Plot-195,
Arcadia Building, Vinayak Kumar Shah Marg, M C P A MNariman Point, Mombai-
400021, Potitioner
Motice |s hereby glven ta the General Public that the LLP proposes tomake a petition
to Registrar of Companies, Mumbai wunder section 13 {3) of the Limited Liability
Partnership Act, 2008 seeking permission to change its Registered office from the
state of “Maharashira™ to the state of "NCT of Delhi”, Any person whose interest is
likely to- e affected by the progosed change of the registersd office of the LLP may
delver or cause o be delivered oF send by Begistered post of hisfher objactions
supportad by an affidavit stating the nature of hisfher interest and growends of
opposition supported by an affidavit to the Registrar of Companies, Muembai, within
21[ twenty one) days from the date of publication of this notice with a copy to the
patithaner LLP gt it registered office a1 the address mentioned abowe.
For and on behalf of
Saffron Estates LLP
Sd/-
MAr. Rajendrakumar lain
Designated Partner
DNz D257 8640]

Registerad Office;

4, Flogr-9, Plot-195, Arcadia Building, Vinayak Kemar Ehah harg,
WO P A Nariman Point, Mumibal-400021

Date: 04/04/2025

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

in the matter of sub-section [3) of Sectton 13 of Limited Liability Partnesship Act,
2008 and Bule 17 af the Limed Liability Partnarship Rules, 2009
In the matter oftthe Limited Liability Partnesship Act, 2008, Section 13 (3)
AND
in the matter of Inland Properties LLP having its registered office at 4, Floor-9, Flot-
195, Arcadla Bullding, Vinayak Kamar Shah bMarg, N C P& Nariman Point, BMumbak-
1 . R = 1.1 [ s [ [ 3
Motice is hereby givento the General Public that the LLP proposes to make a petition
to Registrar of Companies, Mumbai under section 13 [3) of the Limited Liakility
Partnership Act, 2008 seaking permissicn to change its Registered office from the
state of “MMaharashira® to the state of “NCT of Dethi.”. Any person whose interest is
likely to be affected by the proposed change of the registered office of the LLP may
defiver or cause to be delivered or send by Registered post of hisfher objections
supported by an affidavit stating the nature of hisfher interest and grounds of
oppositon supported by an affidavit o the Registrar of Companles, Mumbal, within
21 twenty one) days from the date of publicatton of 1his notice with a copy ta the
patitioner LLP atitsregistered office at the address mentioned above
Far and an behalf of Inland Properties LLP
Sd/-
M. Rajendrakumar laln
Designated Partner
(DIN; D257EGA0)

Registered Office;

4, Floor-9, Plot-195, Arcadia Bullding, Vinayak Kumar Shah Marg,
M C P A Mariman Point, Mumbai-a00021

Date: 04/04,/2025

CANARA BANK, REGIONAL OFFICE NAVI MUMBAI

CIRCLE OFFICE BLDG C-14 G BLOCK 8TH FLOOR A WING BKC BANDRA EAST
MUMBAI - 400051. Email: recoveryronm@canarabank.com

Branch Ref : RO/LEGAL/SARFAESI/40/2024/MV
Date: 02.04.2025

POSSESSION NOTICE

Where as the under signed being the Authorised Officer of the Canara Bank under the
Securitisation And Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under Section 13
(12) read with Rule 3 of the security Interest (Enforcement) Rules 2002, issued a Demand
Notice dated 22.01.2025 (22nd January 2025) calling upon the borrower MR. VIJAY
VITTHAL ROKADE (Borrower) ROW HOUSE F 17 32, SHIVMURTI, NEAR GOKHALE
HS, SECTOR 12, KHARGHAR, NAVI MUMBAI, MAHARASHTRA - 410210 to repay the
amount mentioned in the notice, being Rs. 14,78,806.90 (Rupees Fourteen lakh seventy
eight thousand eight hundred six and paise ninety only) plus unapplied interest and
charges within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and
public in general, that the under signed has taken possession of the properties described
herein below in exercise of powers conferred on him /her under Section 13 (4) of the said
Act, read with Rule 8 & 9 of the said Rules on this 2nd day of April of the year 2025.

The borrower in particular and the public in general are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the CANARA
BANK, KHANDESHWAR KAMOTHE Branch for an amount of Rs. 14,78,806.90 (Rupees
Fourteen lakh seventy eight thousand eight hundred six and paise ninety only) and
interest thereon.

Description of the Inmovable Property

Flat No. 402, 4th Floor, Building No. E-04, “Mass Housing Scheme”, Sector 34, Plot No. 1,
Village Taloja, Behind Sector 27, CIDCO Houses, Taloja, Navi Mumbai, Maharashtra -
410208 admeasuring 331.20 Sq. Ft. Built Up Area
Bounded:

Onthe Northby : Sector 37 CIDCO Building
Onthe South by : VacantLand

OntheEastby : Road/Sector27 CIDCO Building
Onthe Westby : Village House

Within the Registration Sub-district of: Raigad

Date :02.04.2025

Place :Navi Mumbai

dotel & Canara Bank

Sd/- AUTHORISED OFFICER

CANARKBANK cialeip. epaptin

‘Iﬁ"ﬁﬁg Lfﬂ Union Bﬂlﬂlmlé

THT T O T A eemrrerd of il Unciertaleg

Mumbsai-Colaba {1692) Branch, Address At Mumbal-colaba (1652 [1682), &
Hithridoge Road, Cotsha, Bombay, Mumbai, Maharashira, 400005
Contact No: 8355810652 Mail |d: wbin0B0 18T @unionbankafindia.bank

Ref: SAR1682200745665468202425 Date : 28.02.2025

TH Place : Mumbal
The Borrower/s
(1) Manghnanl Maresh (2] Manghananl Meeta, 70Z Ajanta Apt. 75 5 B8 Marg

Colaba, Mumbai - 400005 In

SinMadam,
Botice under Sec 13 (2) read with Sec, 13 (3) of Securtisation and Reconstruction of
Financial Assets and Enforcament of Security Interest Act, 2002,
The addressee No 1 hosgin havee availed the Tolowing credil Tacililies from o
MUMBAI-COLABA (1682) Branch and failled to pay the dussinstabment interast |
operate the accounts satisfactorily and hance, in terms of the RBI guidstines as fo tha
Incoeme Recogniticn and Prudential Accounding Narmes, yous accounl's hashavs bean
classifled as Non-Performing Asset as on 041.11,2024, As on 28,02.2025 & sum of
Rs. 45,04 50285 (Rupees Forty Five Lakh Four Thousand Five Hundred And Two
Point Eighty Five) is outstanding in your aceounlis
The particulars of ameunt due 1o the Bank from No.1 of you in respect of the aforesasd
account's areas under:

Outstanding | Un applied | Penal Costl Total dues
Type of Amount interest w.e.f.| Interest | Charges
Facility as on date of | 01.11.2024 |(Simple) | incurred
NPA e, as on | to 28,02.2025 by Bank,
01.11.2024
CORP HOME Rs. Rs. 0.00 Hs.
- EMI 42,73,008.72 | 2,31,49413 ‘ 45,04,502.85
Total Dues Rs.
445.04,502.85

To sacura the repayment of the monies dws or the monies that may become dus o the
Bank, (1) MANGHNANI NARESH (2] MANGHANANI NEETA., had fhave execuled
documents an 12,12,2003 and created securily Interest by wayol;
borigages of immovabde property described harein below
Flat No. 701 adm1318 sq. ft. (BUA) on Tth Floor in the Building known as Ajanta
Apariment of the Ajanta ldeal Co-op Housing Soclety Lid, situated on the Plot of
Land bearing Collectors Mew Survey Mo, 219664 and bearing Cadastral Survey
No. 75 at Shaheed Bhagat Singh Marg, 75, Colaba Mumbai in the City and
Registration Sub District of Bombay
{1} MANGHNANI NARESH (2) MANGHANANI MEETA., had /have executed
documents on 12.12.2003 and created security intarssi by way af:
Blarlgage aof iImmovatide property descrbed herebn Below:
MRTGE-RESIDNTL PREMS
Thearafore You are hereby called upon in terms of secdion 1302) of the Securtisation
and Reconslruclion of Financial Assels and @nforcemenl of Secunly Inberast Acl
2002, to pay & sumoal Bs. 45,04,502,.85 together with further Interest and charges at
ihe contracteal rate as per the terms and conditions of losn documeants exscuted by
you and discharge your liabilities in full within 80 days from the dale of receipl of this
matics | falling which, we shall be constralmed o enforce the aforesald securties by
exarciging any or all of the rights givan under the said Act
As par secton 1313} of tha Acl, on racaipt of this nobice you are restrained fpraventad
from dispasing of o dealing with the above securities withou the consent of the bank
Your attention isinvited to prowisions of sub-saction () of Section 13 of the SARFAESI
imrespact of ime available, o redesm the securad asseds.
Yours Falthfully,
Sdi-
Authorised Officer, Union Bank of India

EXPRESSION OF INTEREST
We PEQOPLE'S EDUCATION SOCIETY, a society
registered under Act Xl of 1860 as well as under Public
Trust Act of 1950 are the owners of property described
under schedule of property hereunder written.
We hereby intend to invite 'expression of interest' fram
intereste dy persons who are interested
1. To develop education infrastructure at our Schoaols.
Interested parties can contact Mr. A.G.Bhole for site visit
during office hours on working days and collect tenders
forthe same,
Interested parties are requested to submit Tender at our
below mentioned address, within 10 days from the date.
of publication.
People's Education Society reserves the right to decide
in its sole discretion either to reject or accept such
‘expression of interest’ without assigning any reason.

Place : Thane For PES Society
Date : 04-04-2025 Having registered office at -
Wing-B, 6th Floor New English Schoal,
Rarm Maruti Road,Naupada, Thane-400 602.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED

OPERATING IN THE SEGRVENT OF INFERASTRUCTURE DEVELOPMENT,
REAL ESTATE, EDLCATION, AND TECHNOLOGY PARKS AT MUMBA| AND DELHI
{Under sub-regulation (1) of regulation 36A of the Insalvency and Bankmaptcy Board of Insdia
{Insalvency Resolution Process for Corporate Persens) Repgulations. 2016)

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

Inthe matter of sub-section {3} of Section 13 of Limited Liakility Partnership Act, 2008
and Rube 17 of the Limited Liability Partnership Rules, 2000

Inthe matter of the Limited Liability PartnarshipfAct, 2008, Sectlon 133}

akD

In the matter of Seema Farms LLP having ils registered office at &, Floor-9, Plet-195,
Arcadia Building, Vinayak Kumar Shah Marg, N C P A Nariman Point, Mumbal-

AB0021...c i, Petitioner
Motlce is hereby ghven to the General Public that the LLP propases to make a petition
to Registrar of Companies, Mumbai under section 13 {3} of the Limited Liabifity
Partnership Act, 2008 seeking permission to change its Registered office from the
state of “Maharashtra” to the state of “NCT of Delhl”, Any person whose interest is
likaly to be affected by the proposed change of the registered office of the LLP may
deliver or cause to be delivered or send by Registered post of his/her objections
supported by an affidavit stating the nature of hisfher inferest and grounds of
opposition supported by an affidavit to the Registrar of Companies, Mumbai, within
21[ twenty one) days fram the date of publication of this notice with a copy to the
petiticner LLP at its registered office at the addesss mentioned above,
For and on behalf of
Seerma Farms LLP
Sd/-
Mr. Rajendrabumar Jain
Designated Partner
[DIN: 0257 85440)
Registered Officea;
4, Flaos-9, Phat-195, Arcadia Bullding, Vinayak Kumsar Shah Marg,
M C A Mariman Point. Mumbal-400021
Date: 04/04/2025

. RELEVANTPARTICULARS
1. | Mami of the corporate debior along | SILVER - EAST INFRASTRUCTURE
wilf PAN & CINS LLP Mo, PRIVATE LIMITED

G LMSZ0IMH2G04 FTC LA5 150
| PAN; SACCHESHAG
| Regd. Dfffce: Shap Mo. G 48, The Zane
Buildirg, C.T.5, 655, 656, Chandavarkar Road,
A000S2

2, . Address af the regisiered affice

| Bornshk West Makarashica
Mot enviaftable
Vilage Chhanje, Rasgai. Maharashira

3. | URL of website
4| Datais of pace where majonty of
| Nwed Asgats are (OETEd |
3, | Irstafied capaciy af main producis’ Mo informiation envallable
SLETVENES
6. | Quantity and vale of main protucts! | No informetion evailable
sedvices ok in last financlal year
T | Number of |!.|!|[.|I::-:.-11e.~e.-:..r workmen [ hey nfenmiation awailabiie
"8, | Further details incilsdng |85t evallable | Detais can be Sought by sending email at
financial statements (with schedwas) | cirpsivemaastnin mail.com
of bwi years, Bsis of areditors are
{ @vallaba at LIRL
4, | Ekgibility for resolution applicants
wnder sacticey 251280 of the Code B
avallabia at LRL

| Batpids can be sought by sending email as
dlrpsiveressieirediamall.com

.1El [ Lol diste for r.::l,'r_:||'|1.-::|' r:l.;:ri,L:::ini': | ':F,i I:'.hal-.i'!l.;.l.'?'.ﬁ
o interast
11. | Date of msee of prosvisional list of | 2804025

| prospecTive reschdion apghcants
1Z | Last date for submEsion of
| objections to provisianal list
13| Date of izsua of Tnal sl of
prospeciiye resolition applicants
I-'-'I-.' (=1 !)‘!'EE-:;I.{! i.'_':i' i'nl'r;l'rm:li:ie:n
miemoresndum, evalustion matrix and
| request for resslution pans o
prerspsctive resohdion apglicants
15: | Last date for subrmssion of
rasgiubn plans
16, | Fracess anail icf 10 Subirnit EXpIr e i .i.iU_:-_.-'i_"ﬂ_'.:ﬁ!_i‘l_mlﬂﬁ_ﬂ_.l_.Ill_'-_l
o intenasl
17,1 Debavits of the corperate debtar's
regitration status as MSME.

[ OEE Y
[ 14-05-2025

| 19:08. 2026

[18-06-2025

W mdcarnadion availabhe

Sal/-

Amrlsh Navinehandra Gandhl

Resolution Professional

For Siwer-East Infrestructure Private Limited

IBBI Regn. Mo: [BE/ I PA-00EAP-MOGE T/ 20182019/ 120346

Regd. Addrass: 504, Shivallk Abaisa, op. Shall Patrol

Purnp. Mear Anand Magar Bus Stand, Satallite, shmedabad, Gularat - 38005

Diate: (4-04-2025 | b \'mrnjnr:pt:r. e
Place: Ahmedabad Emall b: cirp.siveraastinfra@gmail.com

SALE NOTICE

TRUCAP FINANCE LIMITED

Registered Office: Register office at 3 Floor, A Wing , D.J. House,
Old Nagardas Road, Andheri (East), Mumbai — 400069, Maharashtra,
GST No: 27AAACD9887D1ZC
Corporate Identity Number: L64920MH1994PLC334457

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted
by TruCap Finance Limited on 21* April 2025 at Thane at 11:00 A.M.

Branch address: TruCap Finance Limited, Shop No. 18, B-Wing, Devi Darshan CHSL,
Bhavani Chowk, Temblinaka, Thane-West, Thane - 400 601.

The Gold Ornaments to be auctioned belong to Loan Accounts of our various
Customers who have failed to pay their dues. Our notices of auction have been duly
issued to these borrowers.

The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various
Customers mentioned below with branch name.

Dombivali Branch: GL0000000256019 , GL0000000267113, GL0O000000194166 ,
GL0000000183145 , GL0O0O00000182669 , GLOO00O000193104
GL0000000195465 , GL0O0O00000175856 , GL0O0O00000258879
GL0000000265321 , GL0OO00000272801 , GL0O0O00000312541
GL0000000217136 , GL0000000277327 , GL0O0O00000303392 ,
GL0O000000314092.

Malad Branch: GL0O000000177714 , GL0000000219417 , GL0000000225080 ,

GL0000000229218 , GLO000000275303 , GLO000000275365
GL0000000314853 , GL0O000000315136 , GL0O000000222717
GL0000000175095 , GLO000000183229 , GLO000000189239
GL0000000243589 , GL0O000000253491 , GLO00D0000274785
GL0000000277827 , GLO000000315152 , GLO000000311524
GL0000000311102 , GLO000000305345 , GLO000000307853
GL0000000310928 , GLO000000268620 , GLO00D0D000263478

GL0000000277167 ,GLO0O00000275645 .

Mira Road Branch: GL0000000191865, GL0000000307117, GLO000000190075,
GL0000000191398, GLO000000274633, GLO000000304808 .

Thane Branch: GL0000000234327 , GL0O000000197997 , GL0O000000192597 ,
GL0000000309379 , GLO000000056413 , GL0O000000243442
GL0000000270049 , GLOOO0000303055 , GLO00D0D0D00304263 ,
GL0000000227814 .

Vasai Branch: GL0000000217041 , GL0000000223959 , GL0000000224943 ,
GL0000000300491 , GLO000000313606 , GL0O000000326086

GL0000000310180 , GLO000000206533 , GLO000000189803
GL0000000218005 , GLO000000216895 , GLO00D0D000214985
GL0000000224343 , GL0000000234073 , GL0O00D0000252492
GL0000000307397 , GLO0O00000226497 , GLO000000267063 ,
GL0000000267495 , GLO000000266111 , GLO000000272810
GL0000000275573 , GLO000000306718 , GLO000000312893
GL0000000314348 .

For more details, please contact TruCap Finance Limited.

Contact Person: Vinod Maskar

Contact Number(s): 9870424107

TruCGap Finance Limited reserves the right to alter the number of accounts to be
auctioned &/ postpone / cancel the auction without any prior notice.

TruCap Finance Limited

derel & Canara Bank

Stressed Asset Management Branch, Circle Ofice Bullding, 8th Floor, '8' Wing
C-14, G-Block, Bandra-Kurle Complex, Bandra East, Mumbal- 400 051
Teba;- 022-267 287718724/ B4 B287ERET I3 amail:- cb15550@ canarabank com

E-Auction Sale Notice for Sale of Immovable Properiies under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Infereat Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcemeant) Rules, 2002,
Mofice is hereby given to the publicin general and in paricular to the Borrowens) and
Guarantoris} that the below describad immovable propertses mortgaged!charged o
tha Secured Credilorn, the Possession of whith has besen faken by thé Authosizad
CHFicer of Canara Bank, will be sald on "As is whera 157, "As &5 whal B57, and “Whalaver
there 5" basis on 25,04.2025 for recovery of Rs, 13610 Crores [Rupess One
Hundred Thirty Six Crore and Ten Lacs ason 31,12.2024 plus interest and charges
froen 041,04.2025 1l the date of realization) due o Conaorbum (Canara Bank, Bank of
Maharashtra and South Indian Bank) led by Stressed Asset Management Branch
Mumbai of Canara Bank from Mis. Elegant Forge & Equipment Pyvt, Lid. situated &t
Flat Mo. 701, Tth Fioor, Awing, Meenaxi Apartment, Gokuldham Krishna Vatika Marg,
Crpp. Gen. & K Vaidya Marg, House Mo, 2.1(P), VH. Dindoshi, Taluka Borivali
Goragaon East, Mumbai - 400063,

Sr. Resarva Earnest Monay
No Description of the Property Price Deposit
Industrial Land & Factory Bualding situated at
GGal Me, 124 Vil Kalamkhand, Tal Wada,
Maar RMD Kwickform Co,. Kinipada Wada- Re Rs
¥ 3 L1 C =
4_ | Manor Road Dist. Palghar - 421303, 5,60,00,000,00 | 56,00,000,00

admeazuring 1 ragal sq. mi 10 the Name of
Mis. Elegant Creations Pwi. Ltd,
[Physical Possassion)

Incustrial Land & Factory Bullding situated at
Gat Mo, 42 Vill. Kanchad | Tal. Wada Mear Bil
Energy Sysbems Lid,, O Wada - Manor
= | Road Gorkhe Phata, Dist, Palghar-421303 Rs. As.
admeasuring 10120 sq. mt. in the 12,67,00,000.00 | 1,28,70,000.00
Marne of Mis. Elegant Creations Pvi. Lid,
and Flant & Machineries therecn.
(Physical Possession)

Imdustrial Land & Factory Building situated a1
Gal Mo, 4740, 4742, 47473, 47511 &
4T4TF58211, Wil Biloshd, Tal, Wada Mear
Blus star Ltd. Kudus L[I_:}d.. Off- Wada - Manor
3. | Road Gorkhe Bhala, sl - Palghar- 421303 :
admeasuring 45660 sq. mi inﬂlhﬂ Namea of |1,17:43,00,000.00
Mis. Ehganl Forge and Equipmeant Pwt.

Lid, and Plant & Machineries thereon,
{Physical Possession)

The Eamest Monay Daposi shall ba deposited on or before 24,04, 2025 upto 5.00 p.m.
Date of mspecton of progeries is 23042025 with peior appointmaent with Auiborized
CHflcer (Between 10,0050 to 02,00 PM)

“ANY PERSON WHO BRINGS A SUCCESSFUL BIDDER SHALL BE ENTITLED
TO 1% OF SALE VALUE OF THE PROPERTY OR CONTRACTUAL LIABILITY
WHICHEVER |5 LESS WITH MINIMUM OF Rs. 10,000/- UPTO MAXIMUM OF Rs.
3.00,000/- [INCLUDING GST)."”

For detadled terms and conditions of the sale, please refer the link “E-Auction’
proided In Canara Bank's website (www.canarabank.com) or may contact
fr. Manoj Kumar Gupta, Authorized Offices! Chief Managsr, Canara Bank, Stressed
Assat Managemant Branch, Membaj (Ph, Mo, 02226728771 Mob. No. 3828234344 )
of Mr. Pranay Sombkuwar, Ofcer, (Mob Moo B3TEBYETZZ) E-mail |d
ch 5550 canarabard.com during office Fours on any working day or the service
proider bis PSE Alliance Pyt Lid,, Contact Mo, 52912 20220 (Help Desk), Email ;
support.ebkray@pshalliance. com, website : https:lebkray.in/)

A= Rs.
11,74,30,000.00

Seli-
Authorised Officer

Diate: 03.04.2025
Canara Bank, SAM Branch

Place: Mumbai

PUBLIC NOTICE

FOR THE ATTENTION OF THE CREDITORS OF
M/s NEW BOMBAY PAPER MILLS PRIVATE LIMITED

FORM A
PUBLIC ANNOUNCEMENT

{Under Regilation 6 of the neohvéncy and Banknnpicy Board af india
finsoheency Resofition Process for Corporate Persons) Regulations, 2016)

5. | Address of the registored office ond | Fiegistened offics - Survy N, 16/2, 17,1, 22/1,
privcapel alfios (iF any) of arponse 323 Pant 34 and 1574, Vilage-Aipal, BhopoiPen
ety Road, Taluba. Bhafapur, Khopol, Reigarh (WH

£ | Maohency commencenant dee in [ o@Aod 2025
| respoct of comporate debor
7 | Estimiate et of csure of rEokenty | 29092025
| | TEEOILRION [FOCESS |

12, | Cowsns of cedions, oy, Under Cous

RELEVANT PARTICULARS |

New Bombay Paper Mils Private Limited i
e R - :
| Regstar of Companies, Mumnel I

Wame of comarete debior
I F:w:_. I.‘-: :I'I-C:l;,i.r[_l;i-l'-:1|'lilll:. :'_:rl'l:ll'|_:ll'-l'.,lll:! Citior
| ALEhCETy Lner which comets debior
E incoporabad ) reEsered
4| ':'.:-:Hp:m-ﬂ-e: Icdenlity BoL & Lirmitend Laaiity
Kerfcaion MNa. of Gorparate deblor

| B e

| UV 1908 17 231

Whopok, Mahamshim, Inda, 210203

Principal oMics - TOZ. Pt Mo 5, Tth Floon, Mesai
Soliaie Sector19, Sarpada, Mad Mombal Thane
Miahirsshery ADITOE

| Shashank Dinash Fosturn
EE Reg mo
BB IPAO0 L P00 28-S 14480

[ -‘Fl.-i!E 'u'.l.?ll'lﬂll'l I'|.-5|-5. :_'1:-; F'Iu:rl s "';-E'. I_‘:lr_rii- 'i'l1.'-||-i|.'r
coilepe, Ve Savaaiar Nagar, Theme-W- 400805

| Email K shacharkposture1 238 gmallcom
E0, Btk Moo, Central Plaga, 1665, C5T Boad,
Moty Wlege: Widva Magan, Kalna, Santacne
tast, Wumbad, Mahamshia 400008
Ernal i - cirpuresatombel e igenirpl oom

| 16102055 -

| Moy clnsses dertfod o et

& | Werme arvd repisination nimber of the
ooy pofessional acting &5 e
TesCiLton professiong

& [ Arkdress and ool of tha l.l'ﬁl'!nl'l
ESOlLton professional, B5 rl'-.'E]S'E:'E"J
#ith tha Boamd

1:|_: .ﬂuli:hlf:;;-i;l'!.li-l_!'lrl.illi'ﬁ:! b 1 5] fow
COITESDONIIErDE Willl TNe IrEnm
resnoiiution professiongd

11. | Last date for submizsion of daims

 —

| kol s ibesetion (B4} of Section 2,
asparizinad by the Inbamm resoaicn
prorkessionl

13.| Names of nsohency Prolessionats
darcfied 10 act as Authorsed
Represeriative of creciors in & obes
{Thiree nEMmes: ior each dass)

14.] {a) Relavert Forms and
(1o Dt of BulloriPed] epresenimlines
are saiEne s

| Mo classes, identfad & ot

|" (@) Refevant Forms can be downkaadod from
Il il gereiny Y eny ome dovnianads
104 Mo dassas dentifed e et

kotice 15 hareby piven that the National Company Law Tribunal has ordered the
aonrsencemEnt Of B corporste insolvenoy resoluton process of the New Bombay Paper
Milts. Private Limited on 02/04/-2025 (Copy of the order made ready and recabved on
02,04/ 202 5)

The creditors of Mew Bombay Paper Mills Privite Limited. are hereby called upon to submit
thelr clalms with groof onor betore 18,/ 04,/ 2025 to the interim resduthon professional stthe
addross mentioned against ertry Mo, 10

Thi financial credibors shadl submit their claims with proof by elestronic means onhe Ak ather
creditons may submit the cledmawith proof In person, by post, ar by electranic means.

A Tirancial Sredito: L-e‘:'-:":r'lgil'lg_ b B chass, B listad -:'Igﬂil'lﬁt L= L M L2, shall IndSic gt its Shidne
of authansed representatve frm among the three msowency profassionals listed dga nat

aniry Mo 13 to act as authorigsed repreéseatative of the class in Farrm SA -This para is not
applicable &5 noclass of creditors has baan identifiad wat,
Submission of false ar mishaading procisof clim shallatract penaltieg B4

Shashank Dinesh Posture

interim Resolution Professional

In the CIRF of M 2 New Bombay Paper Mills Private Limited
IBBI Reg no - 1861/ 1PA-00LAP-PO3021  2024- 2025/ 14480
AFA Cartificate Mo - A&/ 14480001 /31 1 225107985

AFA [ssund by IGAI IIP |s valid wup to 33,/12/2025

Drate | 04042025
Place : Mumbai
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